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JllllCration are indicated below: 

S!atel 
Union 

Territory 

Average cost of generatioa 
Hydro Thmnal 

(Paiso/kwh) (Pa.sc/kwh) 

Bihar 
9.() 

(No Hydcl 
generation) 

Uttar Pradesh 4.0 
WClt Bengal 8.0 
Delhi (No Hydel 

generation) 

17.0· 
8.83 

7.50 
5.61 

11.20 

• Average COIIt of generation of Dietrel 
Stations and Nabarblia Thermal 
Power Station. 
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CORRECTION OF ANSWER TO U.S.Q. 
NO. 2132 DT. 1-12-69 reo HUNDI 

TRANSACTIONS 

THE MINISTER OF STATE IN TIlE 
MINISTRY OF FINANCE (SHRI P. C. 
SETHI): In the reply given by me on &be 
ht December, 1969 to unstarred question 
No. 2132, by Hon'ble Shri Sitaram ~ 
regarding Hundi transltcliomt. it was ItaIIDd 
that there was no recent representation in 
this matter from the Bombay Shroffs AUG-
ciation. It is since found that a repre_ta-
tion had been received in July, 1969 fl"Olll 
the Bombay Shroff. Association in regard 
to the operation of the provision in section 
40A(3) of the Income-tax Act which pr0-
vides for the disallowance, in computing 
the profits and gaiM of business or pro-
fession, of any expenditure for wbic:h 
payment is made in a sum exceeding lb. 
2,500 if such payment is made othenrilc 
than by a crossed bank cheque or draft. 
The representation from tbe Bombay 
Sbroffs Association seeks to exclude from 
the operation of the above mentioned pr0-
vision payments for business ~penditure 

made through Darsbani Hundis. Tbe 
Hon'ble Member. Shri Sitaram Kesri bad 
presumably this representation in view 
when formulating the question. 

2. The representation from tbe Bombay 
Shroff. Association is still under considera-
tion of the Government. It is expected 
that a decision in the matter will be taken 
shortly. 

3. The inadvertant omiS'sion to refer to 
this representation in the reply given by 
me to the question is regretted. 

12.24 In. 
CAlliNG ATTENTION TO MATTBR. 
OF URGENT PUBLIC IMPORTANCE 

BANI: ROBBERY IN CALCUlTA 

MR. SPEAKER: Shri Hem Barna. 

SHRI JYOTIRMOY BASU (DiaJDODCl 
Harbour) : On a point of submiSlioa. If 
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tile Minister is prepared to make a state-
ment on the two dacoities that have taken 
place in Lucknow and Ghaziabad, that may 
also be taken up with this. (Interrupt/otIS) 

MR. SPEAKER: This is a calling 
attention, only relating to the State Bimk 
of India in Calcutta, and has nothing to 
do with any other tbing. If you bring 
!IOIDe other motion . . . (lnterruptiollS) 
It means that if dacoities are going to be 
a common thing today, why not have an 
hour from the morning? Mr. BIlBU, do 
not get annoyed simply because it is 
Calcutta. 

SHRI JYOTIRMOY BASU : May I 
raate a submission? It arises from what 
you have said just now. May I quote tbe 
crime figures for the whole of India and 
for Bengal? (Interruptions) 

MR. SPEAKER: Why do you feel 10 
much concerned over this dacoity? Any-
thing that happens in Bengal lIbould not 
annoy you. It is the State Bank of India. 
Why should you get worried about a 
dacoity? 

SHRI UMANATIl (Pudukkottai): We 
also want that there should not be an aUi-
tude that U.P. should not come. 

SHRI HEM BARUA (Mangaldai): 
cell the attention of the Minister of 
PiDance to the following matter of urgent 
public importance and request that abo may 
make a statement thereon : 

"The reported loot of a branch of 
the State Bank of India in Calcutta 
to the tune of Rupees 4.6 lakha on 
12-12-1969." 

SHRI JYOTIRMOY BASU: You allow 
this forum to be used for political pro-
papnda against the United Front 00-
vernment. We do not like it. 

SHRI BAL RAJ MADHOK (South 
Delhi): Should we assume that the dacoity 
in Lucknow was organi!l'ed by these people 
'" that the calling attention today is Dot 
discussed? (Interruptions) 

SHRI UMA NATIl: When tbc Vaet 
Nam massacre wa. raised here. you alro 
rabed objection. Was it your intention to 
Mut out the diacussion ? (InterruptlOfll) 

MR. SPEAKER: Mr. Buu. I am not 
aUowin, you. I bave already allowed tile 
calling attention. 

SHRI JYOTIRMOY BASU: I am pre-
pared to bow to you, but I want to make 
a submission gi ving the crime figures iu 
India. 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI P. C. 
S~T~I) : Mr. Speaker, Sir, with your per-
mission I would like to make a statemeut 
on the robbery which took place at tbc 
Russell Street Branch of the State BaDt 
of India in Calcutta on 12th December 
1%~ , 

A gaug of 10 persous arrived in a lorry 
at the branch at about 9.50 A.M. on the 
12th December. 1969. As 800n as the 
cash and securitiea etc. were taken out 
from the straug room aud the strong room 
was closed, 7 or 8 periODS entered the 
brauch premises and fired several rounds 
at random. Some of them climbed the 
cash counter and held the guard and tile 
other employees at gun point and removed 
three locked bOlles containing callb from 
the cash department enclosure. Another 
person entered the clerical section and 
carried away the boll containin, ,h_ 
and securities. The total ClUh 100t amODDt-
cd to Rs. 4,62,218.65. 

One bank guard, Shri Toran Babadur wu 
killed and another guard alan, with four 
other employees sustained injuries. Two 
guns of the bank guardg were taken away 
by the raider.. The entire operation was 
OVer in approximately live minutes. 

. .One guard and another employee of the 
Inlu~ are under medical treatment In a 
hOSPItal. Others were discharged after 
medical first aid. The hospitali<ed emp-
loyees are stated to be progressin, satia-
factorily. 

. The Slate Bank ha, lod/ICd the II .... 
mformalion report with I' ". Police and hat 
~rranged for round the cl",-' police picket. 
In the Branch premi"".. The Police have 
~n makinr, nece.sary invcl/ip.'tioos and 
It .. reported that they have trnced I 

lorry and two fots of CUnTncy nole. whicll 
aggregate to R~. 20.406 and a hOl( COD-
tRlning occur/ti", and shares i. olIO 
reported to have been traced. They 
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(SIui P. C. Sethi] 
are also reported to have taken ODe 
perIOD into custody. We are seetinl fur-
ther confirmation about this and fuller 
information from the West Bengal Gov-
ernment. (inrer,.uptions) 

SHR! JYOTIRMOY BASU: The hon. 
Member has made a 8ulFstion. You 
could give me a couple of minutes. 
sba11 quote from what the Government 
have said. 

SHRI HEM BARUA: Sir, West Bengal 
of late hal become a honeycomb of 
violent activities and gangsterism and 
theae things which are launched in West 
Bengal have percolated into other States 
also, States like Uttar Pradesh, where such 
an incident took place at Lucknow yester' 
day. And these Naxalite&--llnd I do not 
think Mr. Jyotirmoy Basu belongs to die 
Nualite group-(I"terruption) 

SHRI JYOTIRMOY BASU: I belong 
10 West Bengal and I associate myself 
with everything that happens in Wa;l 
Bengal. I take full respODsibility. 

SURI HEM BARUA: So, he associates 
Jtm.elf with the dacoity also. (Interrup-
tion). Here is • gentleman who usociate 
himself with dacoities also. These N UB-
litea are operating .... 

.SOME HON. MEMBERS ros~-
SURI JYOTIRMOY BASU: I share die 

difBculties of West Bengal as long &I we 
are there in West Bengal. (Interruption) 

MR. SPEAKER: Mr. )yotirmoy BIIIU, 
will you please sit down? 

SHRJ HEM BARUA: As I said, West 
BeagaI of late hIlS become a honeycomb 
of violent activities. and the gangsteriun 
launched in West Bengal has percolated 
into other States as well. lite Uttar Pra-
desh. where an incident took place in 
Lucknow only yesterday. Sir, these Nu. 
lile. have made Debar and Gopivallabh-
pur in Midnapore ·district the field of their 
activilies, their oreralion. Many people 
are killed there and guns are looted from 
those reople. There is a state of anarchy 
in West lkn~nl. (/ntrrrllplion) 

SHRT UMA NATH: Sir, it i. unfair 
that in Ihis Callin!! Attention Motion. he 
make. such observatioDs. 

SHRI HEM BARUA: I am not yield-
ing. 

SHRI UMA NATH : The calling Atten-
tion deals with the raid on a branch of 
the State Bank of India in Calcutta. BDt 
the han. Member goes 00 to refer to the 
law and order situation which is the sub-
ject-matter of the State of West Bengal. 
You cannot aDow it to be raised here. 
That is not fair. 

SOME HON. MEMBERS rose-

MR. SPEAKER: Order, order. 

SHRI HEM BARUA: May I say, dor-
ing the last 18 months, as many as aix 
armed dacoities in Calcutta have lakeD 
place, and during this year, as many as 
three armed dacoities on banks have taken 
place in Calcutta alone. On that parti-
cular day, the police had been diverted to 
other places for obvious reasons in West 
Bengal. (Interruption) 

SEVERAL HON. MEMBERS rem-

MR. SPEAKER: Will you all please sit 
down ? 

SHR! HEM BARUA: One instance 
cannot justify another. (Interruption) 

MR. SPEAKER: Order, order. 'Ibis 
motion is regarding dacoity in respect of 
the State Bank of IndiL 

SURI HEM BARUA : Sir, one evil does 
not justify another evil. Even if ODe calls 
me a £OOIIda, I should not call him a 
goonda. One evil does Dot justify 81\-

other evil. 

SEVERAL HON. MEMBERS ,_ 

MR. SPEAKER: I am on my lellI. The 
hon. Member there raised the questiOD of 
law and order. How can he divide law 
and order from this dacoity ? 

SHRI UMA NATH: It is a specific-
question wilh regard to dacoity. If he 
itOC!lii to law and order. he then raises a 
general question. On a specific question 
raised through a Calling Allenlion. it i. 
not proper. (interruption) The olher day, 
y"u gave a ruling: on the question When 
something harrened in Uttar Pradesh. 
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yCJII pid that you are DOt going to allow 
it. Mistakes have been committed before. 
n.amely. State subjects have been allowed 
to be discussed even in an indirect form. 
Now you say how can I prevent a law and 
order question from being brought here. 
Law and order is a State subject. It per-
tains to West Bengal here. Do you say 
that excepti'on must be taken and this must 
be allowed here 1 That. we cannot allow. 
We cannot allow that. You cannot give 
contradictory decisions. 

MR. SPEAKER I: This is dacoity on 
the State Bank. State Bank, is of course. 
a Central subject. We have been allow-
ing discussions on the riots in Ahmeda-
bad. We have been allowing di£ussions 
on U. P. (Interruptions). 

SHRI UMANA TH: When UP Vidhan 
Sabha members were deprived of their 
right to vote and when mOllt of the oppo-
sition leaders here wanted a discussion, you 
said. wNo; it is a State subject." We are 
not afraid of law and order question being 
discu!Bed. We arc prepared for it. But 
you cannot shut out UP and allow only 
West Bengal. 

MR. SPEAKER: You cannot achieve 
anything by shouting. About UP Vidhan 
Sabha, that was an entirely different ques-
tiaa. We cannot discuss dacoity without 
soing into the law and order situation. 
(1 rIIerrllptions) . 

SHRI UMANATH: That ruling you 
should bave given when the UP Vidhan 
8abha question came up. Political parti-
sanship Mould not emanate from the 
0Wr. (lrlle""pti<ml). 

acq~ :~mifr~f<f; 
~ ~ ,.". mr 'fT ~ ~ aW;:rtrr 11ft 
~ ~, lli'" iT 'TTl; ~ 3fV II m ;. iT. 
<'1'r tt~ a;1~'" <iT 'fl'1 trr if vi I 

SHRI HEM BARUA: During 1969, as 
many a9 three armed dacoities on banks in 
Calcutta alone have taken place. (Int~,.~ 

ruptions). 

MR. SPEAKER: Mr. Basu, please sit 
down. I am not going to allow you now. 

THE PRIME MINISTER, MINISTER. 
OF FINANCE, MINISTER OF ATOMIC 
ENERGY AND MINISTER OF PLAN-
NING (SHRIMATI INDIRA GANDHI): 
1 just want to say one thing to bon. Mem-
bers. I know they are very excited on thia 
matter. But firstly they should not .. y 
anything against the Olair. We bave that 
tradition always. We bave always accept-
ed what the Cbairman bas laid. Secondly, 
bow big the discussion should be i. in 
your bands. I do not want to comment 
on tbat. HOD. Members on all side< 
sbould try not to say thinp wbich will 
provoke others unneceuarily. But be 
should not be provoked at the very mea-
tion of the word 'Bengal', (Int~""~ 

lions). 

SHRI JYOTIRMOY HASU: We are 
least provoked. (Interruptions). 

SHRIMATI INDIRA GANDHI: The 
hon. Member made a most extraordinary 
remark saying that be is associated with 
everything that happened in Bengal. I 
would like to know wbat be means by that, 
iD wbat way be is associated wid!. tlIe 
robbery. (Interruptions). 

SHRI HEM BARUA: During the year 
1969 as many a. 3 armed bank. dacoitic-
took place in Calcutta a1oae. SInce the 
State police was diverted 00 that particular 
day in Calcutta elsewbere few obviotd 
reasons, may I know wbat Itcps the Gov-
ernment of In''eo took to pvc eecurity to 
the buk employees in the State Bank of 
India operating its brancb in Ruael Street 
in Calcutta 1 The employee. of othu 
banks are getting paniclcy becaUIC of Ibis 
armed dacoity. May J know wbether the 
government propooe to give eecurity and 
protection to !be bank employee. from tfli. 
sort of goonda attacks 7 

SHRI P. C. SEnff: As far as armed 
guard i. concerned. there was an armed 
guard in the bonk. But he was over, 
powered hy a numhe. of pc..."ns 

SHRI HEM BARUA . It j, true that the 
,,,med I!l.ard was there. Hut he was over· 
powered and seriou.,ly injIlTC'd. So, may J 
know whether the ~(.vcrnmenf prol'''''' to 
reinforce the armed guards with thrir 0","" 

liuards so as to give protection to Ibe hank 
employee, ? 
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SHRI P. C. SETHI: Since this incident 
the police are patrolling' the area and, ac-
cording to Bengali newspapers Sbri Jyoti 
Buu i. said to have given an assurance 
that all possible efforts would be made to 
apprehend the culprits.... (Interruptions) 

MR. SPEAKER: Nothing will be ro-
corded .•.. (Interruptions)·· 

SHRIMATI lLA PALCHOUDHURI 
(Krishnapr): During the armed dacoity 
u,ned leaflets which read, "Commander of 
the little Communist Corps" have been 
found and also portraits of Mao and leaflets 
laying "Mao's thoughts are our thoughts" 
. , .. (shame. shame). The police have 
found them. According to the newspapers. 
'When the Police Minister Shri Jyoti Basu 
was requested to make a statement on the 
In and order situation, he refused to do 
10 and the Chief Minister of West Bengal, 
Sbri Ajoy Mukherjee. has said that if his 
efforts through Satyagraha fail to restore 
law and order he would resign. During 
the period that the UP Government has 
been in power 20 houses have been set on 
lire and four people have been killed every 
week ..•. (lnterruptioll.,). There has been 
break down of the law and order situation 
in West Beopl. What does the Govern· 
ment propose to do for the protection of 
the people 1 We hear that because of the 
deterioration in the law allil order situation 
the West Bengal Govcmma had asked the 
Defence Ministry to alert the army to Bland 
by. Was this taken note of the Centre? 
The law and order situation has changed 
beyond recognition and no sustained effort 
;. made to improve it in West Bengal. ... 
(l,"errttpllons). There is a feeling of help-
I_ne.s and terror everywhere. The house-
bolder is in terror and the banks are feel· 
ina: insecure. The cultivators crops are 
looted allover West Bengal. leaviDa: 
people terrorised. So. the whole situation 
in ~cnl!al needs to be looked into. What 
doc. the government propose to do ? 

~HlU P. C, SETHI: As far as the 
h· •• "ol< are concerned. the State Bank om-
cial. have stated that no communist litera-
ture or red nag were found in the bank 
,,",mite •. _ .. ([ntrrruptlon .• ). 

"Not recorded. 

SHRI HEM BAIlUA: Calcutta is 800d-
ed with porlraits of Mao .... (Intl!rru~ 
lions). 

SHRI P. C. SETHI: However, on the 
Ruuell Street, where this branch is situated, 
~me leaflets were found on the streets .••• 
(lnterrup'ion ) 

SHRI P. GOPALAN (Tel\icherry) : The 
Home Minister has denied that. 

SHRI HEM BARUA: Calcutta is ()VCT-
flooded with Mao posters and Mao slogans 
and one of the posters says, "Chairman 
Mao is our chairman' Do not foraet that. 

SOME HON MEMBERSI: Shame, 
shame: 

SHRI D. N. PATODIA (Jalore): The 
embarrassment of my Communist frieDda Is 
understandable because they are in BIIY 
case OIIt to wreck the Constitution and 
destroy democracy in the country ..... . 
(Inlerruptlon) 

SHRI UMANATH: We WTecli: .....•.. 
(Interruption) 

SHRI RANJEET SINGH (Khalilablld): 
He says. "We wreck". 

SHRI S. K. TAPURIAH (Pali): Loot-
ins banks is their •• bstitute for political 
donations .... (Interruption) 

SHRI D. N. PATODlA: Whenever_ 
bird is killed in some remole corner of 
Africa, our country rises to the occasioa 
and expresses sympalh" for the bird, but 
whenever something sel ious happcl1S on the 
soil of (lur country We appear to be !ea.. 
concerned and say that it is' a State HUb· 
jeel, la. and order problem and all that .. 
.. (Interruption) 

SHRI UMANATH: Where was your 
sympathy when nine Indians were killed 
by the Israelis .... (Interruption) ? 

MR. SPEAKER: Why do you not allow 
the proceedings to go on 7 

SHRI D. N. PATODIA: What .. hap-
pening in West Bengal is that baDk.a haye 
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been looted one after another, this Slate 
b. been credited wilh the largest number 
of political murders, thefts are beiD, con-
ducted and people have no protection. "What 
is the reaction of the Government to all 
tIDe 7 The Chief Minister of West Bengal 
saY" .". (/ntnruplion) that althouJh be 
admit< lhal there is no law and order he 
is unable to act and that he offers satya-
graha as an impotent person. In reply 
what does the Deputy Chief Minister say 1 

SHRI UMANATH: Sir, I WDDt to know 
from you if this i.~ within the scope of this 
question .... (/nt~"uption) 

SHRI D. N. PATODIA: When • ques-
tion was put to die Deputy Clief Minister 
wfth regard to this dac:oity in banks, do 
yun know whal he said 1 The Deputy 
Chief Minister, Shri Jyoti Basu Aid .... 
(hI,erruption). "Yes, we are aware of the 
iDcident, but what can be done? Invcsti-
sations have started." This is his attitude" 

Now, what abollt the Central Oovem-
ment? The HoDIC Minisler, Shri Olavan, 
is not prepared to IRBke any inquiry or to 
iDlervene. He is not even prepared 10 ask 
tile Governor 10 submil a report about law 
an'd order. The Prime Minister dOC!! DOl 
speak at all. She does not speu on ac-
CO'Imt of ber political conveniencc. Sbe 
prefers not to spealt. In view of thlle 
conditions in West Bengal may I know 
from the bon. Minister as 10 how long they 
propose 10 wail before they take any ac-
tion 1 Do they consider dlat tbo IIItuation 
for intervening has not arrived? To wbat 
eDent will they permit the situation to 
deteriorate further. . . . (lntemqHion) ? 
Wkh regard to this banIr. daeolt may I 
bIG.. whether lhe Central OoVerDllle1lt b 
iDt<ioling upon the State Government that 
die total loss that Ihe bankers have incur-
ree! will have to he compenaated by the 
Stair Government because they are DOl 
Kling In the matter and are not carrying 
«III any investigation 1 May I have a posi-
tm reply to these questions? 

SHRI P. C. SETHI : As far as the br(Jlld 
.-..tion of law and order is concerned, J 
_ DOt compeIeDt to reply .... (In,,mtp-
liD,,). 

SHRI D. N. PATOOIA: 11Ils arIIcs OUI 
of lad. of Jaw aDd order. You _ 

I "40LSS/69-8 

oeparate one from the otber, all the 
Speaker himself ruled. 

SHRI P. C. SETHI: To the extenl you, 
Sir, have observed about the general qua-
tion of IIIW and order also .... 

MR. SPEAKER: Only as it relates to 
this dllCXlity. 

SHRI P. C. SETHI: About Ihe wiclo:r 
'I/lestion of law Bnd order thai bas been 
put by the bon. Member .... 

SHRI D. N. PATODlA: It !Irises oat 
of this. 

SHRI P. C" SETHI: .... I am ben: 
5tanding only 10 answer the queslion about 
the State Bank robbery. 

MR. SPEAXER: He said. when lOme 
people went 10 the Deputy Chief Minister, 
he made lOme observations. Only about 
that, you may clarify. 

SHRI P. C. SETHI: As regards the 
obeervations made by the Depuly Chief 
Minister there, I have in my possessioD a 
Bengali newspaper report saying that what 
be said was Ihat all ell" orts will be made 
to apprebend the culprits" 

SHRI D. N. PATODIA: Are you clcny-
ing what I said 1 What about compensat-
ing the loss incurred on accounl of tbaII 
robberies 1 Who i. going to compensate 
the Bault loss? That was my queslion. 

SHRI P. C. SETHI : It is " peculiar pr0-
position from the hon. Member that wber-
ever tbere is a bank robbery in a partit:uJar 
State, tile State Government should com-
peuale for it. That has never been done. 

SHRI O. N PATODIA: Why DOl ., 
They are inlllipting these robberies there. 
The WCIII Benpl Government and the 
Commaaisl Party are instipting tbne 
robllcrie •. 

MR. SPEAKER: Shri Meetha La! 
Meena-a&oeat; Sbri Onkar La! Be.---
abient. So, we pass on 10 the next item. 

SHRI BAL RAJ MADHOK (South 
Delhi) : Sir, with your permission, J woaIcI 
lite to rai8e a queruon of prlvileae" 

MR. SPEAKER: No please; I han DOl 
allowed it 
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SHRI BAL RAJ MADHOK: You said. 
!be reply had to come. I have got the 
reply. I am not satisfied with the reply. 
I bave sought your permission, Sir. 

MR. SPEAKER: Wiu you please sit 
down 1 

SHRI BAL RAJ MADHOK: Will you 
allow it or not 1 It is a very impOrtant 
question. The Prime Minister has delibe-
rately misled the House. 

MR. SPEAKER: Please sit down; I am 
on my legs. You wrote to me just when 
there were a few minutes left. I have not 
gone into it. Let me examine it. 

SHRI BAL RAJ MADHOK: May 
raise it tomorrow 1 It is a very important 
question. The Prime Minister deliberately 
said something about the Delhi Adminis-
tration. You say, you have not studied it. 
May I raise it tomorrow 1 

MR. SPEAKER: I can let you know 
only after I have studied it 

SHRI BAL RAJ MADHOK: This 
malter wa., before you for the last 10 
days. 

MR. SPEAKER: received your leiter 
only this morning. 

SHRI BAL RAJ MADHOK: I sent the 
requisition to you 10 days back. I will 
be raising it tomorrow definitely. (lrl/e,-
'IIPllons) 

SOME HON. MEMBERS ,cm-
MR. SPEAKER: Order, order. Wall you 

please sit down 1 What is this practice 
or gelling up when I am on my legs? Mr. 
Jyotirmoy Basu. I warn you. If you be-
have like that, I am not going to tolerate. 
What is this 7 You ore exploitirig my 
leniency. I will not tolerate it. On' every 
little thing, you get up and interrupt. I 
warn you again not to do it. 

q) 'U1f11ftm lTmr) ( 'R'TI) : 
~~l 1I1l:~;~, ''f<:r T'I" <'iNT If.T f.fir~ 
oq! iff ~'fn: I 

~-q ~: f""IJ;mr '1<: ? 

How can you have any time after the 
Call Attention Notice is over 1 How can 
you have your say now? Please sit down. 

11.54 hn. 

QUESTION OF PRIVILEGE 

STATEMENT DATED 8-12-1969 reo LOSS OP 
SECRET DocuMENTS FROM C.S.LO .• 

CIlANDIGARH 

MR. SPEAKER: Now, I have to inform 
the House that I have received three 
notices of question of privilege from Shri 
Shivappa, Shri M. L. Sondhi and Shei 
Kanwar Lal Gupta regarding the statement 
made by the Minister of Education in the 
House on 8th December, 1969. about the 
letter written by the Director of die 
C.S.I.O.. Chandigarh, to him. The copies 
of these notices have been forwarded to 
the Education Minister. I would like to 
hear the Minister and the Members before 
deciding the matter. Let us first hear the 
Minister. 

SHRI KANWAR LAL GUPTA (Delhi 
Sadar): What is the motion? You may 
read it out. 

SHRI INDRAJIT GUPTA (Alipore): 
What is Ihe question of priviJese? May 
we know it? 

DR. RAM SUBHAG SINGH (Bunr) : 
The motion may be read out 

MR. SPEAKER: The motion is that. ~e 
Education Minister made an in~ ~ 
statement. I sent that to the Education 
Minister. He has now come with a sWe-
ment ready in his hands. Let us hear 
bim. 

SHRI KANWAR LAL GUPTA: Thi. 
is about the loss of &ccre! documents in 
the C.S.I.O., OlWldiaarh. 

MR. SPE\KER: ThaI is the only mailer 
The matter before the House is 
that the Minister made a categorical state-
ment that he ~id not receive the informa-
tion before such and such day. But the 
hon. Members on this side say that he did 
receive it earlier. So, I sent your letter 
(or hi. comments. 


